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Sir,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, I4IZORAM AND ARUNACHAL PRADESH)

No. Hc.vu-7llzootl Q I/f 1s

Smti. Jayashrec Bora

.lt. Registrar (Vigilance),
Gauhati Hrgh Court,
Guwahati.

Shn Sycd Imdadur Rahman,
District & Sessrons Judge,
Hailakandi.

ll
Dated Guwahatt, the \$ Septembet,2OZ4

Station leave permission.

)HD I U 2024 I r0 I 3387 darcd t3.09.2024

Yours faathfully,

s4t-

With reference to the abovc, I am directcd to inform you that your prayer for
civil vacation along with station reave permission, with the officiar vehicre, from the
evening of 05,10,2024ti|| the evening ol 2O.1O.2O24, has bcen granted.

Thc learned Addr.Distnct & sessions Judge, Hairakandi and in his absence, the next
senror most ludicial offlcer available at the station would rcmarn in-charge of your court and
Office during your absence.

JT. REGISTRAR VIGILANeE)(

Memo No.HC.Vtr-7tl2OO4l.lt/s-irt6lA, dated/ t ?_ o1-21
Copy to:

1 he Princlpal Accountant General (A&E), Beltola, Guwahati for information

VIGILAN cE)(

The Projcct Manager, Gauhati High Court

]T. REGISTRAR
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